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residence or throlllh tbe Pllblications 
Coun(cr, papers .... 
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...: SUTT"f #ift ~ if ~  ~ ~ fifi·it q-: 

1. Review by Government on the work-
ing of the Uranium Corporation of India 
Limited Jaduguda, Bihar 

2. Annual Report of the Uranium 
Corporation of India Limited. 
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MR. DEPUTY-SPEAKER: Firstly, it is 
not necessary to circulate the papers that 
have been laid on the Table. Membets 
who are interested can lIet copies from the 
Library. 

SHRI SHIVA CHANDRA JHA: It is 
not available there. 

MR. DEPUTY-SPEAKER: If it is not 
available in the Library, we will look into 
it. Secondly, abollt the delay, that can be 
broqht to the notice of Dr. V. K. R. V. 
Rao. 

13.32 lin. 

BUSINESS OF THE HOUSE 

THE MINISTER OF PAJtLlAMEN-
TAJtY AFFAIJtS AND SHrPPfNG AND 
TRANSPORT (SHRI RAGHU J.AMA-
IAH): With your permission, Sir, I rise to 
announce that Government Bushtess in 
this House during the week commencing 
16th Man:h, )970, will COllsist of .-

(I) Flllther discussion 011 the Genelal 
Budget for 1970-71. 

(2) Submission to the vote of the House 
of Demands for Grants on Account 
(General) for 1970·71. 

(3) Discussion on the R.esoIution seeking 
disapproval of the Banking Companies 
(Acquisition and Transfer of Uudertakings) 
Ordinance, 1970 by Shri Beni Shanker 
Sharma and others and consideration and 
passing of the Banking Companies (Acquisi-
tion and Transfer of Undertakings) Bill. 
1970. 

(4) Discussi on and voting on the 

Demands for Grants (Railways) for 1970-71. 

.t\' ami' . ~ ~  : 
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anfi ~ ~ ~  ;tT iii t an<: Of ifi 
~~~~i ~ ~~~  
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mTt ~~ ~~ 'l<: ~ ;;rri( I miit-
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SHRI JYOTIRMOY BASU (Diamond 
Horbour): We have had a lot of talk 
about General Cariappa. May I request 
you to convey tho displeasure of the HOUle 
to General Cariappa so that in future he 
will be more restrained 7 
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MR. DEPUTY·SPEAKER . We are 
now considering the business of the House 
for Ihe following week. 

SHRI S. M. BANERJEE (Kanpur): I 
want ~ refer to two or three points and 
request you to consider whether they could 
not be included. I know that when we are 
discussing the budget grants it may not be 
possible for the Minister of Parliamentary 
Affairs to accede to all ourreque5ts, but 
these are only small points. 

~ than one lakh of non·gazetted 
employees 0 r Himachal Pradesh are on 
pfty·strike, dharna or hunger strike. Day 
before yesterday a s'atement was made in 
the House by Shri Vidya Charan Shukla, 
informing the House that Central pay scales 
have been given to the Himachal Pradesh 
employees. The Central scales are less 
thah the Punjab scales and the Himachal 
Pradesh employees want the Punjab scale. 
So. this is an injustice done to the 
Himachal Pradesh employees. 

I would request the Minister of ParHa· 
mentary Affairs to convey to the IOvern· 
ment the plea of the mcmbefS thaI the 
Himachal Pradelh government CIlII'IoY'CCs 
should be paid at the Punjab Government 
rates and not at the CenlTal Government 
rates. 

MR. DEPUTY.SPEAKER: I am told 
that a dillCuSMon is Ii kely to take plaoe on 
this on the 17th. 

SHRI S. M. BANI!RJEE: I am happy 
to hear that. Secondly, another injustice 
llu '-n dooe to Ihe Cclatral G<wcm.1ent 
employees. The hon. Railway Minilter 
was pleased to declare while Speaking on 
lhe bDIIIJcl that ad Itoe increments .ave 
been sanctioned 10 all the non·gaz.cuect 
employees who have been stacnaling al 
!be maxilllum of their pay scales. -But this 
is appIk:abIc only 10 railway employees. 
There are aboul seven lakhs 10 eight lakh 
employees in defence, poBtaI department 
• and many other offioce, illCludies the Loll: 
Sabba Secretarial, wbo havo beed denied 
Ibis privilege. nlis is the worsl kind of 
discrimination and I would requesl the 
Minister 10 convey to the aovemmcnt eur 
stroDg feelinp on this 4uestion. MtIIIy 

represeDtations have beE IIOI1t 10 tbe 
Prime Minister saying Ihallhis discrimina· 
tion should be avoided by liviDg this parti· 
cular llOII.-cssion 10 ali Central Govern 

meDt employees. 

Thirdly, I would like to know from the 
bon. Ministel whethor a Bill (0 abolish 
the privy purses is loing to be introduced 
in this session. There is a lurkina fear 
thaI those who belong 10 the syndicate· 
and their way of thinking are pullinl 
pressure on government not to 10 ahead 
with such a Bill. I want to know whether 
it will be introduced or not. 

Lastly, it should be conveyed to Dr. 
K. L. Rao. the Minister of Irrigation and 
Power that the electricity wase board 
award has ntlt been implemented and in 
Kanpur even today a hunger strike is going 
on, two people have been jailed and more 
than 200 people are ,Oill, to be on strike. 
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SHRI DAKAR ALl MIRZA (Secundera-

bad) : Sir, I have raised this matter before 
&110 without aeUinl any ...... ponsc from the 

Treuwy Benchel. I lave notice of a caliiDI 
attention motion lome days back UId I 

roc:cived no reply at all, The Speaker wants 
protection; the weaker foctionl of the 
HOIla, who abide by tho rulce, a110 require 
)'OUr protection. Tho ,ituation in TollDpDa 

is getting worse; the students are agitat 8. 
and now the teachers have also declared 
that they are going on a strike. The Prime 
Minister has summoned the Chief Minister 
and has had some talk with him. We want 
this tu be discussed here and to know 
what the policy of Government is. 

SHRI E. K. NAYANAR (palghat): 
Some days ago the P and T Minister assured 
us that no action would be taken against 
employees who took part in the 1968 strike. 
We have got intormation from the PMG 
in Kerala that promotion of some emp-
loyees, who took part in the strike, and 
their increment of wages were stooped. 
That should be discussed here; that is an 
important thing. 

SHRI JOYTlRMOY BASlJ : Several 
hundred Tea Board eIT'ployees hal'e gone 
on a token strike on Govcrnment"s attitude 
and failure to meet certain demands of 
their.;. May I request Government through 
your good offices that the Minister of 
Foreign Trade make a statement ill the 
afternoon about the Tea Board strike that 
is taking l ~  today. 

SHRI SONAVANE (Pandharpur): 
Government has not yet brought for dis-
cussion the Scheduled Castes and Scheduled 
Tribes Commissioner's report. Our appre-
hension is that they will come at the fag<nd 
of the session when we do not get time. 
Therefore they should bring that report for 
discussion after the Budget Demands are 
passed. 

'" a ~ ii"~ ~ l  
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~ ~ .... .~ ~ it " ~  

ifr it ;;n;;.rr ~ fit; ~ om: if 'm 
13IT q ~ qt q1; ron ~i  I 

SHRI RAGHU RAMAIAH : Hon. 
Memben have expressed various apprehen-
sions and lheir desire that verious discussions 
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should take place and reports should be 
plaoed before the House. I hope. it i. your 
desire .... (Interruption) 

SHRI S. M. BENERJEE, I did not 
want a' discussi on; I wanted two state-
ments .... (Interruption) 

SHRI RAGHU RAM AlAR: You wanted 
a statement but others wanted a discussion. 
Many han. Members have made various 
stalements. r hope, it is your desire that I 
should convey it to the concerned Minister. 
I shaJJ do so. 

SHRI BI\KAR AU MIRZA : This is 
ver)' vague. Therr is no assurance. 

SHRI JYOTTRMOY BASU : Is the 
Foreign Trade Minister being requcstcri to 
make a statement in the afternoon about 
the Tea Board employees strike ? 

SHRI BAKAR ALI MIRZA : Sir. do 
you permit thi, evasion? There is no kind 
of an assurance. what is he golna to do ? 

MR. DEPUTY·SPEAKER : How can 
he gi ve an assurance ? He has to di scuss 
it with the concerned Minister. 

SHRI BAKAR ALI MIRZA : It has to 
be discussed. Thi. matter was raised before 
also and he must come prepared. 

SHRI RAGHU RAMAIAH :  I wlll 
convey to the Ministers concerned. 

SHRI BAKAR ALI MIRZA; He has not 
given any assurance .... 

MR. DEPUTY -SPEAKER: He has beard 
you. 

SHRI BAKAR ALI MIRZA : He has 
been hearing me for the last fortniaht. 

SHRr RAGHU RAMArAH : AI you 

wi II see from the Report of the BusinOll 
Advi80ry Committee which I am pJaciq 

before the House for adoption, all tbe loadon 
of the parti... who arc members of the 
Business Advisory ~ ~ IU", 

ted that eyeD no NC)oDay-Yet-Named motion 
8hould be taken up before tile FiDaIK:e Bill 
i& passed. The HoIN will appreciate OlD' 

difficulties. I will certainly ~ to the 
MiDiaten conCerned. 

13.40 brl. 

BUSINI!$S ADVISORY COMMmEE 
FORTY-SlXtll REPORT 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND SHIPPING AND fRA-
NSPORT· (SHRI RAGHU RAMAIAH) : 
I bell to move : 

"That this House do agree with the 
Forty-Sixth Report of the Business 
Advisory Committee presented to the 
House on the 12th March, 1970." 

MR. DEPUTY-SPEAKER: The ques-
tion is : 

"That this House do agree with the 
Forty-sixth Repon of the Business 
Advisory Committee presented to the 
House on the 12th March, 1970." 

The mol/on was i ~d. 

MR. DEPUTY-SPEAKER : Now, the 
House stands adjourned for lunch to moet 
again at 2.40 P. M. 

13.41 hn. 

~ Lok Sablra adjourned for Lunch tl/l 
forty mil/utes Pa.'t Fourteen of the Clock. 

The Lolo Sabha re-assembled after Lunch 
fit forty-four minutes past Fourtun of tM 

Clock. 

lMA. DEPVTY-iPEAKER in the Choir) 

RE: PROROGATION OF JAMMU 
AND KASHMIR LEGISLATURE 

MR. DBPtrrV-SPEAKER Mr. 
Ralhuvir Sinah Shastri. 

SEVERAl. RON. MbMBERS ros(.-

SHRI KANWAR LAL GUPTA CDolhi 

Sadar) : Sir, on 8 point of order. It I. a 


